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PUBLIC NOTICE FOR TITLE CLEARANCE

qﬁﬂﬁmﬁg Lm Uniontﬂdlfa

Asset Recovery Branch, Mumbai : 21, Veena Chambers, Mezzanine Floor, Dalal Street, Near Bombay Stock Exchange, Fort, Mumbai - 400001.

E-AUCTION SALE NOTICE (UNDER SARFAESI ACT)

15 DAYS E-AUCTION SALE NOTICE FOR SALE OF IMMOVABLE ASSETS UNDER THE SECURITISATION AND RECONSTRUCTION OF FINANCIAL ASSETS AND
ENFORCEMENT OF SECURITY INTEREST ACT, 2002 READ WITH PROVISON TO RULE 8 (6) / RULE 9 (1) OF THE SECURITY INTEREST (ENFORCEMENT) RULES, 2002.
Notice is hereby given to the public in general and in particular to the Borrower(s) and Guarantor(s), that the below described immovable property
mortgaged / charged to the Secured Creditor, the possession of which has been taken by the Authorised Officer of Union Bank of India (Secured Creditor)
will be sold on AS IS WHERE IS, AS IS WHAT IS, WHATEVER THERE IS and WITHOUT RECOURSE BASIS on 13.10.2026 in between 12.00 PM
to 5.00 PM., for recovery of respective amounts, due to the Union Bank of India (Secured Creditor) from the respective Borrower(s) and Guarantor(s)
as mentioned below. The Reserve Price and Earnest Money Deposit will be as mentioned below, For details terms and conditions of the sale, please
refer to the link provided in Union Bank of India (Secured Creditor) website i.e. www.unionbankofindia.bank.in. Bidder may also visit the website
https://baanknet.com. The under mentioned properties will be sold by Online E-Auction through website https://baanknet.com on 13.10.2026 for
recovery of respective amounts plus interest and other expenses in the respective borrowers accounts.

®Online E-Auction through
®Date & Time of Au

tion : 13.

This public notice is hereby given to whomsoever may concern |
that MR. RAJIV SARAFF, the owner of the property bearing FLAT|
NO: 902 ON THE 9TH FLOOR of the BUILDING NO. B admeasuring :
247.25 50. mitrs., As per Carpet area (Net Carpet area 232.27 54q. |
mtrs., Balcony Area admeasuring 9.34 5q. mtrs., wash area
admeasuring 5.64 5q. mtrs., And Built up area admeasuring 257,78
5q. mtrs., Along with Proportionate Undivided share in
underneath land of the project /buildings known as "RAJHANS |
KRONIS" situated at VESU bearing Block No : 114/3 Paiki 2, 114,-’2I
Paiki 1, 114/2 Paiki 2 and 114/3 Paiki 1 T.P. Scheme No. 5 (Vesu-
Bhimrad), F.P Mo. 16 Paiki of VILLAGE : VESU, Taluka : Majura,
District : Surat asked for the title clearance certificate, stating that
the Original Registered Agreement for sale vide Registration No.
3988 on 20.03.2024 along with it's original Registration Fee
Receipt is misplaced/ Lost, If any person, Bank, or Financial
institute has any interest in the said property, contact me at my
address mentioned herein below within 7 DAYS of publication of
this notice with all relevant document. Upon expiry of the notice |
period, if no objection is received by me, | shall proceed to issue|
the Title Clearance Certificate in respect of the said property, my|
Client bank will have first Charge over the said Property, No claim |

U Fi 0 99@H A Bovemment of inda Underiakig

website https:/baanknet.com
0.2026 at 12.00 P.M to 05.00 P.

2 Reserve Price or objection raised thereafter shall be entertained. |
LT O 05T G b) E tM Debt Due Contact Person Date: 27/09/2026
Lot | b) Name of the Branch ) D:::)essit oney T Encumbrance Possession: Litigation Office: A-33, 3rd Floor JIGISHA KETAN SHAH
No. iti . : i i If An % ! e . -
¢) Description of Property ¢) Bid Incremental Inspection Date / Time Symbolic / Physical y River palace, Beside Navdi Ovara, (ADVOCATE)
d) Name of the Owner/s Deposit Manpura, Surat. Mo.: 98252 94942,
a) M/s. Godavari Impex Rs. 75,23,137.35
b) Asset Recovey Branch (Rs. Seventy Five Lakh Twenty Not known to A. O
c) All that piece and parcel of property Three Thousand One Hundred . - STATE BAN K u F IN DIA
bearing Residential Flat No. 207, Adm. Thirty Seven and Paisa Thirty PH"IY;I::A:.'hZ?eS:]ESifN osnl
1050 Sq. Ft. (97.58 Sq. Mtrs.) super built Five Only) as on 31.03.2026 outstan(.iing Societ))l( dues RACPC Branch (64136) Ploi No.09, DC-3, ADIPUR (Gandhidham)
up area of 2™ Floor known as Raghuvir|a) ¥ 10,28,000/- plus further interest thereon w. though the same is not Not Known - -
2 Krupa bearing Survey No. 166/Paikee |b) ¥ 1,02,870/- e. f. 01.04.2026 at applicable - to Secured
and after promulgation New Survey No.|c) ¥10,300/- rate of interest, cost and charges an(|>1 ?eﬁégtzgc;;e:egge:;on Creditor FHEEEEEIDH HnTInE
1674 in New Village Ac. 1442 adm. 810 till date. eouostod to make an Rule 8 (1) (For Inmovable Property)
sq. mtrs. Alongwith 10 Sqg. Mtrs. undivided Mr. Mukesh Kumar enquircgl/ independently before Whereas:
Share in Land of Village : Solsumbia, Tal. (9770551993) biddin T l hainn 1 Autharized offl fihe & Bank
Umbergaon, Dist. Valsad, Gujarat. Mr. Pravesh Patel 9- he Undersigned being the the Autharized officer of the State Ban
d) Mr. Shankar Rajakant Jha (8226077706) 0f India RACPC Gandhidham, Plot No.9, DC-3, ADIPUR Under the

Date
Place

Mumbai

Bidders are requested to visit the Bank’s website www.unionbankofindia.bank.in for detailed terms & conditions of E-Auction and other details before sub-
mitting their Bids for taking part in the E-Auction. Bidder may also visit the website https://baanknet.com Portal.

The intending bidders must have valid e-mail ID to participate in on-line Auction. The terms and conditions of sale shall be strictly as per the provisions of The
Security Interest (Enforcement) Rules, 2002.
STATUTORY 15 DAYS SALE NOTICE UNDER RULE 8 (6) / RULE 9(1) OF SECURITY INTEREST (ENFORCEMENT) RULES 2002

This may also be treated as notice under Rule 8 (6) / Rule 9(1) of Security Interest (Enforcement) Rules, 2002 to the borrower/s and guarantor/s of the said
loan about the holding of E-Auction Sale on the above mentioned date. For detailed terms and condition of the sale, please refer to the linkprovided i.e www.
unionbankofindia.bank.in or https://baanknet.com
27.09.2026

Securitization and Reconstruction of Financial Assets and Enforcement of
Security interest Act -2002 and in exercise of power conferred under
section 134{2) read with rule 3 of the security interest (Enforcemant) Rules,
2002 issued a demand Motice dated 25-09-2024 caling wpon the
borrower/Guarantors Mr. RUPESH DEVIDAN BHOJAG to repay the
amount mentioned in the demand notice being Rs.6,63,974/-(Rupees Six
Lacs Sixly Three Thousand Mine Hundred Sevenly Four Only) as on
29-09-2024 and incidental expenses/costs and penal interast etc. within
within 60 days from the date of Receipt of the said notice.

Sd/-
Authorised Officer, Union Bank of India

The Borrower having failed 1o repay the amount,notice i here by
given to the Borrower/Guarantor and the public in general that the
underasigend has taken Physical Possession of the property described
harein below in exercise of Powers conferred on himyher under section
13i4) ofthe said Act read with Rule & of the said Rele on 26-09-2026.

[

el

The Bormower/Guarantor in particular and the public in general are
hareby cautioned not to deal with the property and any dealings with the
property will be subject to the charge of the Slate Bank Of India, for an
amount of Rs.6,63,974/-(Rupees Six Lacs Sixly Three Thousand Nine
Hundred Seventy Four Only) as on 25-09-2024 and Future interast,
incidental expenses/costs and penal interest etc. thereon till the date of
payment of entire outstanding dues to the Bank.

The Bormower's and co-borrower's attention is invited to prowisions of
sub-section (8) of section 13 of the Actin respect of time available to
redeem the secured assets.

Description of the immaovable Property

All that piece and parcel of Residential Property Situated at Sub Phot
Mo, 80-81/G, Green City Revenue Survey No. 142, Madhapar, Ta. Bhuj,
Di. Kutch,

Morth : Sub Plot No. 80-81/F  South : Sub Plot No. 80-81/H

East : Sub Plot No. 80-81/0  Woest : [7.50 Mtrs Internal Wide Road

Date : 26-09-2026 Authorized Dificer,
Place : Madhapar State Bank of India
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PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CREDITORS OF M/s. SPRIGHT AGRO LIMITED

SL. RELEVANT PARTICULARS
1. Name of the corporate debtor | M/s. SPRIGHT AGRO LIMITED
2. Date of incorporation of

corporate debtor | 20 April 1994

3. Authority under which corporate | Registrar of Companies-
debtor is incorporated / registered| Ahmedabad

4. Corporate Identity No. / Limited
Liability Identification No. of
corporate debtor

5. Address of the registered office
and principal office (if any) of
corporate debtor

| L01100GJ1994PLC117990
Registered Office Address as per
the MCA Records: OFFICE NO.
1216, SHILP EPITOM, RAJPATH -
RANGOLI ROAD, OFF SINDHU
BHAVAN ROAD, BODAKDEYV,
AHMEDABAD, AHMADABAD
CITY, GUJARAT, INDIA,
| 380054
6. Insolvency commencement date 24" September 2026
in respect of Corporate Debtor
7. Estimated date of closure of
Insolvency Resolution Process
8. Name and registration number
of the Insolvency Professional
acting as Interim Resolution
Professional |
9. Address and e-mail of the Interim| Address: H.NO: 1-4-159/1/20, Plot No
Resolution Professional, as 20, Srichakra Enclave, 6" Avenue
registered with the Board Road, Sainikpuri, Secunderabad-
500094, Telangana, India
| Email Id: jastirajeshca@gmail.com
Address: Plot No 6, 1st Floor, Road
No 2, Vasanth Nagar, Near JNTU
Metro, Kukatpally, Hyderabad-
500085, Email Id:
cirp.sprightagrolimited@gmail.com
11. Last date for submission of claims| 8" October 2026
12. Classes of creditors, if any, Not Applicable as per the
under clause (b) of sub-section | information available with IRP
(6A) of section 21, ascertained
by the interim resolution
professional
13. Names of Insolvency
Professionals identified to act as
Authorised Representative of
creditors in a class
(Three names for each class)
14. (a) Relevant Forms and

123" March 2027 (being 180 days
| from 24 September 2026)
Name: Rajesh Jasti
Reg. No: IBBI/IPA-001/IP-
P02317/2020-2021/13469

10. Address and e-mail to be used
for correspondence with the
Interim Resolution Professional

' Not Applicable as per the
information available with IRP

a. Web link:
https://ibbi.gov.in/home/downloads
Physical Address: same as above
in point no. 10

b. NA

(b) Details of authorized
representatives are available at:

Notice is hereby given that the National Company Law Tribunal,
Ahmedabad Bench has ordered the commencement of a Corporate
Insolvency Resolution Process of M/s. SPRIGHT AGRO LIMITED on
24.09.2026

The creditors of M/s. SPRIGHT AGRO LIMITED are hereby called
upon to submit their claims with proof on or before 08.10.2026 to the
Interim Resolution Professional at the address mentioned against entry
No. 10.

The financial creditors shall submit their claims with proof by electronic
means only. All other creditors may submit the claims with proof in
person, by post or by electronic means.

Afinancial creditor belonging to a class, as listed against the entry No.
12, shall indicate its choice of Authorized Representative from among
the three insolvency professionals listed against entry No.13 to act as
Authorized Representative of the class [Not Applicable]in Form CA.

Submission of false or misleading proofs of claim shall attract
penalties. In the matter of M/s. SPRIGHT AGRO LIMITED

Sd/-
Rajesh Jasti
Interim Resolution Professional
Date: 27-09-2026
Place: Hyderabad Reg. No: IBBI/IPA-001/IP-P02317/2020-2021/13469

Property Inspection Date & Timing : 27.09.2026 to 13.10.2026 (on working days) from 10.00 am to 3.00 pm., EMD Start date: 27.09.2026, Last Date for EMD submission: 13.10.2026 till 5.00 p.m
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¢/(cS2eal 2U1yR>d1o5 Gis | Regional Office: Ground Floor, ATR Complex, BPC Road, E AUCTION SALE NOTICE
[ ﬂ?l%q Qve”rseas Bank | 85/A, Sampatrao Colony, Alkapuri, Vadodara-390005 FOR SALE OF IMMOVABLE PROPERTIES
¥zl M200cted] 2121 S ER . -
Good people: 16 grow with Ph: 0265-2960012, 2960015. (under Proviso to Rule 8(6) of the Security Interest (Enforcement) Rules)
E- Auction Sale notice for sale of immovable Assets under the Secuntisation and Reconstruction of Financial Assets and Enforcement of Security Interest, 2002 read with provisian to Rube 8(6) of the Security (Enfarcement) Rules 2002, Molice is hereby given 1o the public in general and in particular to the
barrawers and guarantors thal the below describad immavable property mortgaged 1o the secured creditor and Physical/Symbolic Possession of all other properties has been laken by the Authorised Officer of Indian Overseas Bank, Secured creditor will be sold on “As is where is" “asis what is" and "
Whatever there 15" on 14.10.2026 for recovery of amount as under, with further interest at contractual rates and rests, charges elc, due to Indian Overseas Bank, secured creditors. The sale will be done by undersigned through e-auction platform provided at the web portal hitps:/ilbaanknet.com.
Mega E-Auction Date & Time: 14.10.2026 between 11.30 am to 03.30 pm with auto extension of 20 minutes each {ill sale is completed
" Branch ki Due A Scan QR
I. e —— ue Amount n QR to
Contact P Name of the Borrower Description of Propert
No | _ContactPersan P party EMD Amount Plus uncharged Interest Know More
Branch Manager
Borrower & Mortgagor: Equitable Morgage followed by Registerad Memorandum of Residential Piot, bearing B 5 No, 472 paiki Tika No. 168, C 5 No. 1277 paiki Hissa No. 1, Plot Mo, 1, Plot admeasuring 2344.51 Sq. Mtr Rs.3.11.11.200/ As on 31.@.2!]15 _—
i Mis Nesr Aquaculture | Undivided Common Plotand Road (CS No, 1277/140 tn 1277/144) piot admeasLring 2344.51 Sq mir Undivided comman piot and road admeasuring 1140,11 Sq. Mir situated at Ward No. 11, Krishna Park, | T 11,2007 Hﬁiﬂufﬂ;ﬁ;‘:ifﬂﬁ;;ﬂfﬁﬁg:ﬁh
MNavsari Branch | Exports Private Limited | Nr. Railway Station, Navsari, PROPERTYISOPENPLOT, REATALI00E | T e e i o e S
Mr. Ghule Mahesh
ﬂﬁ;;?zlm As on 31,08.2026,
Borrower & Mortgagor: Equitable Mortgage followed by Registersd Memorandum of land owned by Shri Rameshbhai Databhai Patel and leased to M's Neer Aquaculure Exports pvt Lid at village Dandi Revenue SurveyNo. | Rs, 3,24,04,100-|  Rs. 6,78,73,152.48 payable together
. Mis Near Sea Food Private) 14z New, Oid revenua Surveyno 1031, Piotarea 7790 Sq Mir. within imits of village dand, Taluka Valsad, District Valsad. PROPERTY UNDER SYMBOLIC POSSESSION. Re. 32.40.410% | ¥ith further interest at contrachual rates
Limited Esii and resis abong with costs. changes etc.
&As on 31.08.2026,
Sachin Branch | Borrower & Mortgagor: 2 osne : : . : Rs. 8,21,0000- | Rs, 12.41,211.90 payable together with
Mr. Navin Singh Mr. Jasmi Indravadan Fat NO 272, situated on 2nd foorof buildeng D-18 of Raj Abhishek City Homas, Sachin , Palsana Road, Pardi-Hande, Sachin, Surat-394230, Gujarat. PROPERTY UNDER PHYSICAL POSSESSION. | A bRt O i bk
3 9821938676 Desael Re. 82100 | furthe al contractual ralss an
aei resis along with costs, charges et
Karelibaug Borrower & Mortgagor: | Land Revenuz RS No. 780 & 781, biock NO. 561 and 558 o villg Bl st No. 203, 2nd foor, Tower - . The mark, Old Attadars Bil canal Road, Padra Road, Vadodara -380012in the name of Mr Jadhav | pe 20.00.0000| Re. 33 35‘;"?1“:13?‘;”:&?2";3 s
4 | Mir Nitesh Meena Mr. Jadhav Kalpesh Kalpesh Govind (Bormower) vide sale deed Mo. 28000 dated 22.12.2023. Bounded as: North: Flat NO. J -204_ South: Tower - |, East: Fiat No J 202, West Adjoining RS No. i i ‘furllharlintérasll at :E.uatraﬁualgmaas and
9314240710 Govind Builiup arealas per sale deed) 78.96 sq mi and 850 5q F T built up area. PROPERTY UNDER PHYSICAL POSSESSION, REZWU0UE | raste alang with coste, charges s,
Borrower: Raesidential Immovable property being located an Sth Floar, Flat Mo 504, Tower-03 “Sth Avenue” adm. 850 5q. Ft Super Buill Up area, Undiaded share in Land and common plat adm, 5.28 Sq. Mir, As on 31.08.2026,
5 Mr. Limbachiya laying and situated on the land bearing revenue survey no 250 paiki 2, 250 paikl 3, TP Scheme No 28, Final Plat No 135 adm. 5528.00 Sq. Mir paiki 4441 80 Sq. M, paiki 4349.82 Sq. Mir of willage and | Rs- 18,00,000 | - Rs, 42,85 851.96 payable together with
NehalKumar moue Manjalpur in the reqistration district and sub district Vadadara by Mr. Limbachiya Nehalkumar Amrutlal, Bounded as : East by Lift & Flat No 501 of Tower D2, West by Compound Wall, North by Flat | Rs. 1,80,000) | further interest at contractual rates and
Amrutlal No 503 of Tawer 01, South by Flat No 503 of Towsr D2 PROPERTY UNDER PHYSICAL POSSESSION, reslt along with costs, charges alc
Fesidential Immovable properly being located on 4th Fioor, Flat Mo 402, Tower-D3 "5th Avenue™ adm. 850 3gq. Ft Super Budt Up area, Undivided share in Land and common piol. adm. 5. 28 Sg. Mir, Rs. 19.00.000/
[ laying and situated on the land bearing revenue survey no 250 paiki 2, 250 paiki 3, T.P Scheme No 29, Final Plot No 135 adm. 5528.00 Sq. Mir paiki 4441.80 Sq. Mbr. paiki 434982 Sq. Mbr of village and et o
mouje Manjalpurin the registration district and sub district Vadodara owned by Mrs. Reshniben Nehalbhai Limbachiya. PROPERTY UNDER PHYSICAL POSSESSION, Rs. 1,90.000- As on 31.08.2026,
EH“”‘::E': '.':;ﬂwgm: Rs. 78,67 444.2 payable tngether wilh
r-.tgrf-.‘a mu}; ‘Tlm ;ar;h' . further interest at contraciual rates and
i i .
4 Residential Immovable property being bcaled on 4th Floor, Flat No 403, Tower-D3 “5th Avenue” adm. 850 Sq. FI Super Buit Up area, Undivided share In Land and common plol adm. 5.28 Sq. M-, | Rs. 18,00,0000- | - rasis along with costs, charges eic.
7 laying and siuated on the land bearing revenue survey no 250 paiki £, £50 paiki 3, T.F Scheme No £23,Final Plot No 155 adm. 5528.00 Sq. Mir paiki 444 1.80 3q. Mir paiki 4329.82 5q. Mir of village and Rs. 1,90,000/-
Ellora Park mouje Manjalpurin the registration district and sub district Vadodara by Mrs, Roshaiben Nehalbhal Limbachiya. PROPERTY UNDER PHYSICAL POSSESSION.
Mr. Laba Kumar
Sethi .
9167203035 Residential Immovable properly being focated on Sth Floor, Flat No 503, Tower-D3 "5th Avenue” adm. 850 Sq. Ft Super Built Up area; Undwided share in Land and common plol adm. 5.28 Sq. Mir,
B laying and siuated on the land bearing revenue survey no 250 palki 2, 250 paiki 3, T.P Scheme No 28, Final Plot No 135 adm. 5528.00 Sq. Mir paiki 4441 80 Sg. Mir. palki 434982 Sq. Mir of willage and | Rs. 13,00,000/-
Borrower & Morigagor: mouje Man|alpur in the registration district and subdistrict Vadodara owned by Mrs. Limbachiya Dipaliben \Vishafthal. PROPERTY UNDER PHYSICAL POSSESSION, Rs. 1.80.000/- As on 31.08.20286,
, Rs, TB,70,981.2 payable together with
f;_rs.ll_,lmb;ngg?h | further interest al contractual rates and
ipaliben ha Residantial Immovable property being located on Sth Floor, Flat No 504, Tower-D3 “5th Avenue” adm, 850 Sg. FI Super Buft Up area, Undivided shara in Land and commaon piol adm. 528 Sq. Mir, Rs. 1.00,000/- rests along with costs, charges elc,
9 laying and situated on the land bearing ravenue survey no 250 paiki 2, 250 paiki 3, T.P Scheme Mo 29_Final Plot No 135 adm. 5528.00 Sq, Mir paiki 4441.80 Sq. Mir paiki 4349.82 Sq. Mrof village and | —————
moje Manjalpurin the registration disirict and sub district Vadodara by Mrs, Limbachiya Dipaliben Vishalbhai . PROPERTY UNDER PHYSICAL POSSESSION, Rs. 1,90,000/-
Borrower & Mortgagor:
N, Janday ‘l"ugasEI: ’ Residential Flatlocated on the 5th Floor, Upper Lower FlatiPenthouse No 502, Tawer-F, Wing B “Omkara Residency” Super Buil Up Area adm, 2850 Sq.Ft Undivied share of land adm.27.86 SyMirand | o 00 o oo A% on-21.80-20:4 ;
10 Santoshkumar, Undivided Parking adm. 7.20 Sq Mt laying and situated on the land baaring Revenue Survey No 35702 of mouse and village Chhani within Registration and Sub Registration District Vadodars, Bounded | T I{Eiil?ﬂla:tfﬂ]ﬁi F'E"-"::ll_:"; m?itffr ""'_!;;'
Jande Machu as: Easthy FlatNo F503, Westby Flal No G503, North by Intermal Road, Soutn by FlatF 501, PROPERTY UNDER PHYSICAL POSSESSION, Rs.4,10,000)- ”m]:i; ;mfbmh‘g;‘: ;;r - “;'1‘:
Yogeshkumar il i e :
All that piece and parcel of non-agriculiural péot of land in Mauje: Kasba Vadodara lying being land bearmg (1) .5 no 23171 Tikka no 84, C.5 no. 579, area admeasuring 13,1922 5q. Melars, (il) R.S no
23171 Tikka no 94,C.5 no 580, area admeasuring 3324 358 3q. Metars, () B.5 no 23171 Tikka no 53728, C.5 No 581 area admaeasuring 94 3858 Sg. Meters, (iv) R.5no Z31/1 Tikka no 934 C.5 no 582,
Baroda Main ares admeasuring 602 4731 3g. Meters, (v} B.S no 2311 Tikka no 8327 C.5 nio 583, area admeasuning 10938606 Sq. Meters (vi) B.S Mo Z31/1 Tikka no 93/20.C.5 Mo 584, area admeasuring g As on 11.08.2026
= &M | 9331211 Sq Meters vii) R.5 No 23111 Tikka no 93119 C.5 no 585, area admeasuring 508,367 Sq. Meters, {viil] RS no 231/1 Tikka no 93/5 C.5 no 602 area admeasuring 715.3556 Sq. Meters, [} RS Rs. 51.51.600- | Re. 9224.278.85 ps]-,'ainla tﬂ-::;ethﬂr with
ft| MeDREWOR | i ShF':H'“E"'- no 23111 Tikka no 93124, CS no 603, area admeasuring743.9698 Sq. Meters, (xR S no 231/1, Tikka no 83/22 C § no 604, area admeasuring 5576057 Sq. Meters (xi) R.Sno 23111, Tika no 93, CS no. | ————— | 4 ot rates and
Kurmar MEITIE bR Ines: 604, area admeasuring 1434.15 Sq. Maters, Paikkiland deducted for road admeasuring 5408.55 5q. Meters. After land deduction remaining admeasuring 8112.84 5g. Metars, Paikki land admeasuring Rs.3,13,160- it alorts with costs: ihat E-'IE- ol
8444020342 43122 59 50. Meters known as "Apsara Skyling"” fower -H, third floor, shopno 32, 33, 34, 35 and 54, super built up area admeasuring 1540.00 3q. Fis at registration sub district and district Vadodara and L ) g '
Boundaries: Forshop no. 32.33.34,35:- East:- By shop no 31, West- By shop no 38, North:-By passage, South:- By shopno. 50,51,52,53
Forshop no. 54; East- By shopno 55, West- By shopno 53, Morih:- By shopno 31, South:- By passage andmainmad. PROPERTY UNDER PHYSICAL POSSESSION.

For further details, terms and conditions, interested bidders can visit our Bank's website at https://www.iob.in/e-Auctions.aspx and submit bid for participation in this
E-Auction through website at https://baanknet.com, Contact: Mr. Mukesh Kumar - Mob. 8368030503

This may be treated as a Notice under Rule 8(6) of the Security (Enforcement) Rules 2002 to the borrower/s and guarantors of the said loan about holding of e auction on the above mentioned date.
Place: Vadodara - Date: 27.09.2026

epaper.financialexpress.com

Authorised Officer - Indian Overseas Bank

. . . Ahmedabad
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